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t[Tue MINISTER or HEALTH
(SHRI D. P. KARMARKAR): (a) and b).
All the four Schemes are in the pro-
cess of being transferred to the Muni-
cipal Corporation of Delhi, from the
Delhi Administration. The position of
these Schemes is as follows:—

(i) State Health Laboratory.—A
triangular plot of land measuring
2:39 acres at the junction of Alipur
and Rajpur Roads has been selected for
this purpose, Ag the Scheme is now
to be executed by the Delhi Municinal
Corporation, the Delhi Administration

has not yet taken possession of the
land, The land in question is also
being transferred to the Delhi Cor-

poration along with the Scheme.

(ii) Health Centre, Mehrauli—Tt
has not been possible for the Delhi
Administration to take a  decision
whether the Centre will be set up at
Mehrauli or somewhere else.  This
Scheme has since been transferred to
Delhi Municipal Corporation and they
propose to convert the existing dis-
pensary at Mehrauli into a  Health
Centre with suitable alterations.

(iii) Hospital Building at Shahdara—
The original scheme was to have a
general hospital and a mental hospital
at Shahdara, with common staff
quarters. The Out-patient Depart-
ment and the staff quarters have been
constructed, In view of the difficulty
regarding water supply in Shahdara
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v area, it is not considered advisable to
set up the Mental Hospital there. It
wag,not  possible to start the Out-
patient department in the absence of
essential services, viz., approach road,
water, clectricity and sewage disposal.
The building is now proposed to be
transferred to the Corporation who
will lay out the services and equip
the Out-patient Department,

(iv) Expansion of Hindu Rao Hos-
pital.—Survey Plan of the site is
being prepared by the Delhi Munici-
pal Corporation to whom the hospital
has since been transferred.]

STATEMENT RE STARRED QUES-
TION NO. 338 ANSWERED EARLIER
IN THE DAY

Prorosep Rarnway LINE FrROM BAILA-
DILLA TO VISAKHAPATNAM

Tue DEPUTY MINISTER or RAIL-
WAYS (Surr S. V. Ramaswamy):
With your kind permission, Sir, I
would like to make a slight correction
with regard to Starred Question No.
338.

In reply to Shri Prasad Rao’s ques-
tion, I mentioned something about
the Sambalpur-Titilagarh line when
he seemed to have been referring to

Bailadilla. This is connected with
the Dandakaranya Project. We have
not made any survey as yet, and

therefore, Sir, it is not likely to come
within the Second Five Year Plan.
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Tue MINISTER or STATE 1IN THE
MINISTRY ofF TRANSPORT AND
COMMUNICATIONS (Surt  Rag

Banapur): Sir, I beg to lay on the

.



